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1. In section 37(4) proposed to be inserted in the principal Act by clause 2,
after the word “deposit” - insert the words “or cause to deposit”.

In section 37(4) proposed 1o be inserted in the principal Act by clause 2,
after the word “excreta”, the words “or any other waster material” shall be
inserted. '
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FOURTEENTH KBRALA LEGISLATIVE ASSEMBLY

Elcventh Session

BULLETIN-—PART I
(Brief Record of Proceedmgs) .
Thursday, June 21 2018
_ - No. 136 | A
The Assembly met at 8.30 a.m, with Mr. Speaker in the Chair.
Questions: - o

Thrce questions in the list of questions posted for the day were answered
orally.

Adjournment Motion: . .

After hearing the Minister for Finance and Coir, the Speaker with held

. consent to the moving of an adjournment motion, given notice of by Shri P, K. _
Basheer and three other Members regarding the serious situation reported to have

- arisen * ‘due 1o the decision to carry forward the amount of cheques shifted to -
treasury queve and expenditure of the spill over works during the end of
previous financial year to the cxpendlture of the current financial year which
stalemated lhe plan works of Local Self Government Institutions.

In protest against the attitude of the Government in the matter, the Members
" belonging to the opposition except B.1.P. staged a walk out.
. Sfatemenr under Rule 300:

The Chief Minister made a statement under Rule 300 regarding the steps for
resolving the problems in plantation sector.

: Caﬂmg Attention:

(l) * Shri K. Suresh Kurup called the attention of the Chlef Minister to -
the necessity to establish an Amul model Co- -operative production
unit for manufacturing rubber based products in Kottayam District -

. to tackle the fall in price of rubber The Chlcf Minister made a
statement thereto :

“KNPP.1337/2018(i).



2
(2)  Shri K. S. Sebarinadhan called the attention of the Minister for
Health and Socia! Justice to the necessity to take steps to equip the
Department of Health to help general public to tackle the inc'reasing
cases of depression among people in the State. The Minister made a
statement thereto. B

Matters raised under Rule 304 :

The matters raised by Members inder Rule 304 are listed below:
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The Ministers made statements on the respective subjects.

Papers faid on the Table:

" The following papers were laid on the table:

i, The papers as per Rule 166(1):
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. Presentation of Reports:.

The following Reports were presented:

m

@)
(3

The Report of the Subject Committee-I on the action taken on the
recommendations contained in the Second Report -on the scrutiny of
demands for grants for the financial year 2017-2018,

The Periodical Report of Subject Committee- as on 3¥ March 2018,

The Report of the Subject Committee-IV on the action taken on the
recommendations contained in the Second Report on the scrutiny of

- demands for grants for the financial year 2017-2018.

(4
(3)

(6)
)

The Periodical: Report of the Subject Committee-IV as on 3 March 2018.

The Report of the Subject Committee-V on the action taken on the
recornmendauons contained in the Second Report on the scrutiny of
demands for grants for the financial year 2017-2018. '

The Periodical Report of the Subject Committee-V as on 3 March 2018.

The Report of the Subject Committee-VII on the action taken on the
recommendations contained in the Second Report on .the scrutiny of
demands for grants for the financial year 2017-2018.



(8) The Periodical Report of the Subject Committee-VII as on 31* March 2018.

(9) The Report of the Subject Committee-XIII on the action taken on the
recommendations contained in the Second Report on the scrutiny of
-demands for grants for the financial year 2017-2018.

(10) The Periodical Report of the Subject Committee-XTIL as on 3t March 2018.

(11) The Fwenty Ninth to Thirty Flrst Reports of the Commntec on Pubhc
Accoums

(12) The Fourteen!h_ Report of_ the Committee on Environment.
Legistative Business:

1. Motion for consideration and further stages of the following Bilis as
reporled by the Subject Committee:

() Shri A. K. Balan, Minister for Welfare of Scheduled Catses,
Scheduled Tribes, Backward Classes, Law, Culture and
Parliamentary Affairs moved the motion that The Kerata High Court
(Amendment) Bill, 2018 as reported by the Subject Committee be
taken up for consideration. -

Shri C. K. Saseendran moved an amendment to circulate the Kerala
High Court (Amendment) Bill, 2018 as reported by the Subject
Committee for obtaining public opinion and Shri P. T. Thomas
moved another amendment 1o recommit the bill to the same Subject
Committee and spoke.

After the reply by the Minister for Welfare of Scheduled Castes,
Scheduled Tribes, Backward Classes, Law, Culure and
Parliamentary Affairs the amcndments moved were withdrawn by
the leave of the House. Then the motion was adopted and the bill
was taken up for clause by clause consnderauon and passed withoat
any amendments.

(I1) Shr Mathew T. Thomas, Minister for Water Resources moved the
- motion that The Kerala Irrigation and Water Conservation
(Amendment) Bill, 2018 as reported by the Subject Committee be.

taken up for consideration.



o

Shri V. T. Balram, Shri N. A. Neilikkunnu and Shri P. T. Thomas
who had recorded their notes of dissent to the report of the Subject
- Committee on the Bill also spoke.

Smt. E. S. Bijimol as authorised by Shri Muhammed Muhassin P.
moved an amendment to circulate The Kerala Irrigation and Water
Conservation (Amendment) Bill, 2018 as reported by the Subject
Committee for obtaining public opinion and Shri Anwar Sadath
moved another amendment to recommit the bill to the same Subject
Committee and spoke.

After the reply by the Minister for Water Resources, the
amendments moved were withdrawn by the leave of the House.
Then the motion was adopted and the bill was taken up for clause
“by clause consideration and passed with the following amendments:

Clagse 2

L. In section 37(4) proposed to be inserted in the principal Act by clause 2,
after the word “deposit” insert the words “or cause to deposil™.

_ 2. In section 37(4) proposed to be inserted in the principal Act by clause 2,
after the word “excreta”, the words “or any other waste material” shall be
inserted.

Clause 4

3. In section 59 (2) proposed to be substituted in the principal Act by clause 4,
for the word “four” substitute.the word “five™.

(I} Prof. C. Raveendranath, Minister for Education moved the motion
that The A. P. J. Abdul Kalam Technological University
(Amendment) Bill, 2018 as reported by the Subject Committee be
taken up for consideration.

Shri Eldho Abraham moved an amendment to circulate
The A. P. J. Abdul Kalam Technological University {Amendment)
Bill, 2018 as reported by the Subject Committee for obtaining public
opinion and Shri P. K. Abdu Rabb moved another amendment to
recommit the bill to the same Subject Committee and spoke.

After the reply by the Minister for Education the amendments
moved were withdrawn by the leave of the House. Then the motion
was adopted and the bill was taken up for clause by clause
consideration and passed with the following amendments.
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The House adjourned at 6.13 p.m. to meet again at 8 30 a.m. on Monday,
June 25, 2018, '

V. K. BABU PRAKASH,
Secretary.





